
List of cases in which Electronic Service of process has taken place during the month of July 2024

Court District Case Type Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 Central NIL

9 Central

CS 15-05-2024 9811797546 29.07.2024

CS 05-07-2024 11.07.2024

Sr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

SH. SANJEEV KUMAR AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, COMMERCIAL  
COURT-04

SH. UMED SINGH GREWAL 
DISTRICT JUDGE (COMMERCIAL 
COURT)-05

SH. NIKHIL CHOPRA,  DJ COMM-
06 TIS HAZRI COURT CENTRAL 
DELHI

SH. MUKESH KUMAR GUPTA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-07

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT-08

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/60
4/2024

The Indian Express 
Private Limited Vs 
Signet Media Service Pvt 
Ltd

RAJAN 
KHANNA

advrklawoff
ice@gmail.
com

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/73
3/2024

Allied Tubes Pvt Ltd 
Through Its Directo/ar 
Mr Rishabh Taneja Vs 
Tulika Engineers Pvt Ltd 
Through Its Directors

JAGRITI 
JAIN

8527506427, 
7042312792

UNLEGAL
GROUP@G
MAIL.COM



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

10 Central

307 Civil 18-09-2023 8586871908

N.A.

06-07-2024

307 Civil 26-07-2024 9212786555 26-07-2024

11 Central

OMP (I) (COMM) 06-06-2024

9811452022

04.07.2024

OMP (I) (COMM)

06-06-2024 9811452022

04.07.2024

OMP (I) (COMM)

07-06-2024 9811452022

04.07.2024

OMP (I) (COMM)

06-03-2024

9810901129 04.07.2024

OMP (I) (COMM)

29-05-2024 9873347330

04.07.2024

OMP (I) (COMM)

30-05-2024 9811452022

04.07.2024

CS (COMM)

30-05-2024 9811085066

04.07.2024

CS (COMM)

16-01-2024 9810717949

04.07.2024

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT

CS 
(COMM)/12
42/2023

VINEET GUPTA Vs 
BHADDER SAIN 
GUPTA

Pranay 
Jain

CS 
(COMM)/80
9/2024

Vijay Dargan Vs Lajpat 
Rai Madaan

Rohit 
Krishan 
Nagpal

rohitnagpal
@gmail.co
m

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

COURT 
ROOM 
310

OMP (I) 
(COMM.)/53
7/2024 

HDFC BANK LTD Vs 
GAURAV SHARMA

Anish 
Bhola

Anish_bhol
a17@yahoo
.com

COURT 
ROOM 
310

OMP (I) 
(COMM.)/53
8/2024 

HDFC BANK LTD Vs 
YAMINI PUNJ AND 
ANR

Anish 
Bhola

Anish_bhol
a17@yahoo
.com

COURT 
ROOM 
310

OMP (I) 
(COMM.)/54
0/2024 

DCB BANK LTD. Vs 
TAHIR HASAN

Anish 
Bhola

Anish_bhol
a17@yahoo
.com

COURT 
ROOM 
310

OMP (I) 
(COMM.)/33
7/2024 

R K Manchanda Vs 
Mewar High Tech 
Engineering Limited

SUNIL 
GOYAL

advocatesu
nilgoyal@g
mail.com

COURT 
ROOM 
310

OMP (I) (COMM.)/519/2024 

TATA MOTORS 
FINANCE LTD Vs 
DADARWAL ROAD 
LINES

Mayank 
Mahajan

mayank_m
ahajan05@
yahoo.com

COURT 
ROOM 
310

OMP (I) (COMM.)/526/2024 

TATA CAPITAL LTD Vs 
PRAVINBHAI 
GHANSHYAMBHAI 
BHARDWAJ AND ANR.

Anish 
Bhola

Anish_bhol
a17@yahoo
.com

COURT 
ROOM 
310

CS (COMM)/664/2024 

DABUR INDIA LTD. Vs 
MOVA SIVA 
NAGESHWARA RAO 
AND ORS.

Hemant 
Gupta

vakilhra@h
otmail.con

COURT 
ROOM 
310

CS (COMM)/105/2024 

M/s Jindal Medical 
Store Vs Rsp Ravi 
Specialitiess 
Pharma(opc) Pvt Ltd

Piyush 
Mittal

piyushmitt
aladvocate
@gmail.co
m

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

CS (COMM)

11-03-2024 9268300000

04.07.2024

CS (COMM)

22-05-2024 9654925353

08.07.2024

CS (COMM)

11-12-2023

708484777 08.07.2024

OMP (COMM)

06-07-2024 9818607852

09.07.2024

CS (COMM)

06-07-2024 9953394364

11.07.2024

CS (COMM)

05-07-2024

8860908989 16.07.2024

OMP (COMM)

15-07-2024

9211350090 19.07.2024

CS (COMM)

26-11-2021

9818280772 19.07.2024

CS (COMM)

02-07-2024

8588821631 19.07.2024

OMP (I) (COMM)

01-07-2024 9811452022

19.07.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

COURT 
ROOM 
310

CS (COMM)/349/2024 

M/s Beauty Art Prints 
India Pvt Ltd Vs M/s 
Zakoopi Infotech Pvt. 
Ltd.@Rustorange

Bharat 
Prakash(P)
,

bharat.gupt
arkco@gm
ail.com

COURT 
ROOM 
310

CS (COMM)/629/2024 

URMILA DEVI Vs 
DTWELVE SPPACES 
PVT. LTD.

Vijay Pal 
Sharma

vpsadvocat
e@gmail.co
m

COURT 
ROOM 
310

CS (COMM)/1571/2023 

Ashok Gupta Vs 
Trapthedeal Internet 
Private Limited

Vivek 
Gupta(P),

advvivekgu
ptad19@g
mail.com

COURT 
ROOM 
310

OMP (COMM.)/50/2024 

Ashoka Metal Works 
And Co Vs CLIX 
CAPITAL SERVICES 
PVT. LTD.

Pranchal 
Panwar(P),

Rajaramc.i
yer@gmail.
com

COURT 
ROOM 
310

CS (COMM)/743/2024 

HAMDARD NATIONAL 
FOUNDATION (INDIA) 
Vs HAMDARD AID 
INDIA FOUNDATION

SHIVEND
RA 
PRATAP 
SINGH(P),

shivendra
@acmeco.c
om

COURT 
ROOM 
310

CS (COMM)/737/2024 

M/s MYKOS Vs M/s 
MYKOS CRAFT 
KITCHEN AND BAR

Harmeet 
Kaur

harmeet64
6@gmail.co
m

COURT 
ROOM 
310

OMP (COMM.)/55/2024 

M/s SUNRISE 
INDUSTRIES AND ANR 
Vs UGRO CAPITAL 
LIMITED AND ANR

DEEPAK 
SHARMA(
P),

Deepakshar
ma2922@g
mail.com

COURT 
ROOM 
310

CS (COMM)/4976/2021 

M/S ICICI BANK 
LIMITED Vs SUVEER 
SRIVASTAVA

Chetna 
Bhalla

punitbhalla
@gmail.co
m

COURT 
ROOM 
310

CS (COMM)/723/2024 

BANK OF BARODA Vs 
SANJEEV DIXIT

Geetanjali 
Sharma(P)
,

advocate.13
4@gmail.co
m

COURT 
ROOM 
310

OMP (I) (COMM.)/563/2024 

TATA CAPITAL LTD. Vs 
GEETA

Anish 
Bhola

Anish_bhol
a17@yahoo
.com

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

CS (COMM)

23-12-2021

9810734421 19.07.2024

Ex (Comm)

09-07-2024

9999981708 19.07.2024

Ex (Comm)

30-03-2024

-

-

19.07.2024

OMP (I) (COMM)

10-07-2024 9873347330

23.07.2024

CS (COMM)

08-07-2024

-

23.07.2024

CS (COMM)

22-05-2024

9716365042

23.07.2024

OMP (COMM)

15-07-2024

9211350090 24.07.2024

CS (COMM)

13-03-2024 9811534488

24.07.2024

CS (COMM)

01-07-2024 9999756517

24.07.2024

CS (COMM)

19-07-2024 9811619336

29.07.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

COURT 
ROOM 
310

CS (COMM)/5523/2021 

SPACE4 BUSINESS 
SOLUTION PVT. LTD. 
Vs DEPARTMENT OF 
TRADE AND TAXES 
GNCT OF DELHI AND 
ANR

Durgesh 
Gupta

adv.amit85
@gmail.co
m

COURT 
ROOM 
310

Execution (Comm.)/260/2024 

KUMAR CLEANER Vs 
MEDEOR HOPITAL 
LTD.

Prashant 
Yadav(P),

vilawhouse
@gmail.co
m

COURT 
ROOM 
310

Execution (Comm.)/127/2024 

HARSHIL TEXTILES Vs 
DIVYA TEXTILES

Chitra 
Singh

COURT 
ROOM 
310

OMP (I) (COMM.)/621/2024 

IDFC FIRST BANK Vs 
YOGESH KUMAR

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
gmail.com

COURT 
ROOM 
310

CS (COMM)/746/2024 

M/s BHASIN TIMBER 
TRADERS Vs M/s AJAY 
KUMAR

Sandeep 
Chaudhary

chaudhary.
sandeep44
4@gmail.co
m

COURT 
ROOM 
310

CS (COMM)/630/2024 

M/s GOYAL TRADING 
COMPANY ANDANR Vs 
M/s CHANAN MAL 
VINOD KUMAR AND 
ANR

Vineet 
Rana

Vrlegalasso
ciates12@g
mail.com

COURT 
ROOM 
310

OMP (COMM.)/55/2024 

M/s SUNRISE 
INDUSTRIES AND ANR 
Vs UGRO CAPITAL 
LIMITED AND ANR

DEEPAK 
SHARMA(
P),

Deepakshar
ma2922@g
mail.com

COURT 
ROOM 
310

CS (COMM)/355/2024 

M/s Snv Impex Vs M/s 
Mani Plastic Store

Dharmend
er Azad

dharmende
razad@yah
oo.com

COURT 
ROOM 
310

CS (COMM)/716/2024 

BATHLA TELETECH 
PVT. LTD. Vs CARIANO 
TELETECH PVT. LTD.

Manish 
Gupta

info.mglaw
offices@gm
ail.com

COURT 
ROOM 
310

OMP (COMM.)/57/2024 

SIDHHI REALCON 
PRIVATE LTD Vs SM 
EARTHMOVERS

Ajit 
Singh(P),

advocate.aj
it49@gmail
.com

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

11 Central

CS (COMM)

23-02-2024

9266130562 29.07.2024

CS (COMM)

15-07-2024

9891043078 29.07.2024

CS (COMM)

05-01-2024 9818977551

29.07.2024

CS (COMM)

18-07-2024 9868790800

29.07.2024

CS (COMM)

05-07-2024

9711996530 29.07.2024

CS (COMM)

21-12-2023 7827141819

31.07.2024

12 Central

401 CS COMM 706/2024 07.06.2024 9718844007 N.A 03.07.2024

401 CS COMM 715/2024 01.07.2024 8802596467 08.07.2024

401 CS COMM 727/2024 04.07.2024 8527506427 08.07.2024

401 OMP (I) COMM 555/2024 01.07.2024 9811452022 15.07.2024

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

COURT 
ROOM 
310

CS (COMM)/283/2024 

Nutech Industrial 
Supplies Vs Harji 
Engineering Works Pvt 
Ltd

Rohit 
Yadav(P),

inforytlaw
@gmail.co
m

COURT 
ROOM 
310

CS (COMM)/769/2024 

M/S M SONS GEMS N 
JJEWELLERY PVT. 
LTD Vs KAMAL KANT 
KULTHIA

SS 
JAIN(P),

ssj4949@g
mail.com

COURT 
ROOM 
310

CS (COMM)/36/2024 

Madhav Life Style Pvt 
Ltd Vs Manjeet Singh 
Narang

BRIJEND
RA 
PRATAP 
SINGH

briiendra.a
dv79@Gma
il.com 

COURT 
ROOM 
310

CS (COMM)/777/2024 

KARUNA KHANNA 
AND ANR Vs RAJESH 
PACKIARAJAN

Shekhar 
Chand 
Gupta(P),

shekhargup
taadvocate
@gmail.co
m

COURT 
ROOM 
310

CS (COMM)/735/2024 

M/s SAI CREATION Vs 
M/s A N TEXTILE

Abhinav 
Tyagi

legalabhina
v@yahoo.c
om

COURT 
ROOM 
310

CS (COMM)/1628/2023 

Amir Chand Jain Prop 
Of Roop Chand Amir 
Chand Jain Vs M/s 
Rajdeep Paper House 
And Anr

HIMANSH
U 
Verma(P),

verma.him
anshu294
@gmail.co
m 

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

NAWAL KISHORE 
SONI V/S GANESH 
PRASAD

ANMOL 
KAPOOR

M/S POTHOS 
SOLUTIONS V/S M/S B 
L AGRO OIL LTD

RAGHAV 
SHARMA

GUPTAAM
AN50777@
GMAIL.CO
M

BABITA JAIN V/S 
RATTAN LAL

JAGRITI 
JAIN

UNLEGAL
GROUP@G
MAIL.COM

TATA CAPITAL LTD 
V/S BAJRANG

ANISH 
BHOLA

ANISHBH
OLA17@YA
HOO.COM

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

12 Central

401 OMP (I) COMM 554/2024 01.07.2024 9811452022 15.07.2024

401 OMP (I) COMM 598/2024 08.07.2024 9811452022 18.07.2024

401 CS COMM 766/2024 12.07.2024 S.S. JAIN 9891043078 18.07.2024

401 OMP (I) COMM 628/2024 15.07.2024 9873347330 20.07.2024

401 OMP (I) COMM 627/2024 15.07.2024 9873347330 20.07.2024

401 CS COMM 715/2024 01.07.2024 8802596467 31.07.2024

401 CS COMM 761/2024 10.07.2024 9810792389 16.07.2024
13 Central NIL

14 West NIL

15 West

CS COMM 474/2024 31.05.2024 9310875020 03.07.2024

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

TATA CAPITAL LTD 
V/S SATISH ISHWAR & 
ANR

ANISH 
BHOLA

ANISHBH
OLA17@YA
HOO.COM

HDFC BANK LTD V/S 
JAI GOPAL JOSHI

ANISH 
BHOLA

ANISHBH
OLA17@YA
HOO.COM

ANUBHAV JAIN V/S 
NAMAN KULHTIA

SSJ4949@
GMAIL.CO
M

IDFC FIRST BANK LTD 
V/S NAHIM MANSURI

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@YAHO
O.COM

IDFC FIRST BANK LTD 
V/S SHIVAM KUMAR

MAYANK 
MAHAJA
N

MAYANK_
MAHAJAN
05@YAHO
O.COM

M/S POTHOS 
SOLUTIONS V/S M/S B 
L AGRO OIL LTD

RAGHAV 
SHARMA

GUPTAAM
AN50777@
GMAIL.CO
M

SANDIP SINGH V/S 
ZAFAR BADYARI

SANDIP 
SINGH

SS.BHATIA
1966@GM
AIL.COM

SH. M.K NAGPAL, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. ASHUTOSH KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

209
Extn Block

  Parveen Kumar Kansal 
Vs  Devender Kaur 
Bhurji

VIPIN 
DILAWAR
I

vipindilawa
ri83@gmai
l.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

15 West

CSCOMM

449/2024

21.05.2024

9810171302 11.07.2024

16 West NIL

17 West NIL

18 West NIL

19 West NIL

20 NEW DELHI NIL

21 NEW DELHI

25

CS (COMM.) 396 / 2024 04.05.2024 9213187809 08.07.2024

CS (COMM.) 240 / 2024 07.03.2024 9811170646 16.07.2024

CS (COMM.) 274 / 2024 20.03.2024 9811059032 22.03.2024

OMP (COMM.) 151 / 2024 20.07.2024 9891124586 30.07.2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

Rai Innotech Polymers P 
Ltd Vs. Skari Tubes

VISHAL 
GARG

vishalgarg7
77@gmail.c
om

SH. DIG VIJAY SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

SH. SANJAY JINDAL, DISTRICT 
JUDGE (COMMERCIAL COURT)

SH. AJAY GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. ANURAG SAIN, DISTRICT 
JUDGE (COMMERCIAL COURT)-01

SH. VIDYA PRAKASH, DISTRICT 
JUDGE (COMMERCIAL COURT)

HT MEDIA LTD. 
Vs
 HDFC LIFE 
INSURANCE 
COMPANY

SH. AMIT 
BAJAJ

STATE BANK OF INDIA
 Vs
 SURESH KACHWAYA

MS. 
RUCHI 
KHURAN
A

STATE BANK OF INDIA 
Vs JASIM

MR. S. K. 
TYAGI

VIJAY KUMAR  
VS
  TATA HOUSING 
FINANCE CO. LTD.

MR. 
HEMANT 
SINGH



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

22 NEW DELHI

24

01/06/24 9873347330 24/07/24

01/06/24 9873347330 24/07/24

01/06/24 9873347330 24/07/24

Suit for recovery 08/07/24 9810028877 20/07/24

Suit for recovery 08/07/24 9810028877 20/07/24

Suit for recovery 27/01/24 8800610300 19/07/24

23 SOUTH NIL

24 SOUTH

Commercial 23.01.2024 9717521893 02.07.2024

Commercial 02.07.2024 9990000256 02.07.2024

Commercial 03.07.2024 9899992726 03.07.2024

SH. VINEETA GOYAL, DISTRICT 
JUDGE (COMMERCIAL COURT)-03 

Petition u/s 9 of 
Arbitration & 
Conciliation Act

OMP (I) 
COMM/231/
2024

 HERO FINCORP LTD  
VS  AQUARIOUS H2O 
DYNAMICS PVT. LTD.

MAYANK 
MAHAJA
N

Petition u/s 9 of 
Arbitration & 
Conciliation Act

OMP (I) 
COMM/229
/2024

 HERO FINCORP LTD  
VS  AEVITERNAL  
ELECTRICALS

MAYANK 
MAHAJA
N

Petition u/s 9 of 
Arbitration & 
Conciliation Act

OMP (I) 
COMM/230
/2024

 HERO FINCORP LTD  
VS  ADITI IRRIGATION 
TECHNOLOGIES

MAYANK 
MAHAJA
N

CS(COMM)/
533/2024

UFLEX LTD. VS 
ASSURE INDUSTRIES

Rajeev 
Agarwal

CS(COMM)/
534/2024

UFLEX LTD. VS 
UTHARA UNITED

Rajeev 
Agarwal

CS(COMM)/
111/24

DOLPHIN 
REFRIGERATION & 
AIR CONDITIONING 
VS DEEPAK BAJWA

ANIL 
VYAS

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL COURT)

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/39
/2024

Ofb Tech Private 
Limited Vs Harish Babu 
Proprietor Of M/s Shree 
Durga Steel And Cement

PRATEEK 
JAIN

PRATEEKJ
AIN.ADV@
GMAIL.CO
M

6, New 
Court 
Block-I

Execution 
(Comm.)/55
/2024

Multiwal Pulp And 
Board Mills Pvt Ltd Vs 
National Council Of 
Education Research And 
Training Through The 
Director

APAR 
GUPTA

OFFICE@A
PARLAW.I
N

6, New 
Court 
Block-I

CS 
(COMM)/30
0/2024

Mtg Learning Media Pvt 
Ltd Vs Rahul Eknath 
Wagh

HARSHIT 
THAKUR

SERVICE@
BAMBHAA
NDNANDA
N.IN



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

24 SOUTH

Commercial 09.04.2024 9810729192 05.07.2024

Commercial 14.05.2024 9654317787 05.07.2024

Commercial 14.05.2024 9654317787 05.07.2024

Commercial 17.05.2024 9810319193 05.07.2024

Commercial 16.01.2024 9717521893 05.07.2024

Commercial 08.07.2024 9810197621 08.07.2024

Commercial 16.08.2023 9212888057 09.07.2024

Commercial 14.05.2024 9999684531 10.07.2024

Commercial 11.07.2024 26843455 11.07.2024

Commercial 11.07.2024 26843455 11.07.2024

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

Execution 
(Comm.)/36
/2024

M/s Ravi Print Pack 
Private Limited Vs 
CRAFTSMITH PVT LTD

VAIBHAV 
JAIN

VAIBHAV9
86@GMAI
L.COM

6, New 
Court 
Block-I

Execution 
(Comm.)/44
/2024

Birla Cable Limited Vs 
Bharat Broadband 
Network Ltd

NARENDE
R M 
SHARMA

INFO@NM
SLAWYER
S.COM

6, New 
Court 
Block-I

Execution 
(Comm.)/43
/2024

Birla Cable Limited Vs 
Bharat Broadband 
Network Ltd

NARENDE
R M 
SHARMA

INFO@NM
SLAWYER
S.COM

6, New 
Court 
Block-I

Execution 
(Comm.)/46
/2024

M/s Mini Pocket Opc 
Pvt Ltd Vs M/s Swikriti 
Travels

VASUNDH
ARA 
NAGRATH VASUNDH

ARA.4129
@GMAIL.C
OM

6, New 
Court 
Block-I

CS 
(COMM)/30
/2024

Ofb Tech Private 
Limited Vs 
Siddaramaiah And Co

PRATEEK 
JAIN

PRATEEKJ
AIN.ADV@
GMAIL.CO
M

6, New 
Court 
Block-I

CS 
(COMM)/31
6/2024

Union Bank Of India Vs 
M/s Bal Gopal Textile 
Manufacturing

JITENDE
R GARG

JITENDRA
GARGADV
@GMAIL.C
OM

6, New 
Court 
Block-I

CS 
(COMM)/47
7/2023

CANARA BANK Vs 
RAKESH KUMAR

CHITRA 
MALHOT
RA

CHITRASO
BTI@GMA
IL.COM

6, New 
Court 
Block-I

CS 
(COMM)/24
0/2024

Netambit Value First 
Services Pvt Ltd Vs 
Breathe Careers And 
Consulting Private 
Limited

SANDEEP 
KUMAR

SANDEEP
KUMARLA
W@GMAIL
.COM

6, New 
Court 
Block-I

CS 
(COMM)/32
8/2024

Loreal Sa Vs Katson 
International

S.K.BANS
AL UNITEDM

ARK@UNI
TEDANDU
NITED 
.COM

6, New 
Court 
Block-I

CS 
(COMM)/33
0/2024

Loreal Sa Vs Katson 
International

S.K.BANS
AL UNITEDM

ARK@UNI
TEDANDU
NITED 
.COM



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

24 SOUTH

Commercial 23.12.2023 9643680913 15.07.2024

Commercial 20.01.2024 9811194067 18.07.2024

Commercial 15.05.2024 9811554435 18.07.2024

Commercial 09.06.2023 9810133604 25.07.2024

Commercial 02.11.2022 26843455 25.07.2024

25 SH. SANDEEP YADAV South NIL

26 South

Commercial 04-07-2024 Not available 10.07.2024

Commercial 03-07-2024 9958726491 10.07.2024

Commercial 03-07-2024 9958726491 10.07.2024

Commercial 03-07-2024 9958726491 10.07.2024

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/67
2/2023

State bank of india Vs 
Ajit Singh

RANI 
BHARDW
AJ RBHARD

WAJASSO
CIATE@G
MAIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/33
/2024

Gabion Technologies 
India Pvt Ltd Vs 
Dhatarwal Construction 
Company Pvt Ltd 
Through Its Director

DINESH 
YADAV

ADVDINES
H82@GMA
IL.COM

6, New 
Court 
Block-I

CS 
(COMM)/24
4/2024

M/s Kca Infrastructure 
Vs M/s Swarn Jayanti 
Construction Pvt Ltd

K & K 
ASSOCIAT
ES

vkumar@k
andkassoci
ates.in

6, New 
Court 
Block-I

CS 
(COMM)/39
4/2023

SANJAY GUPTA Vs 
FOCUS IMAGING AND 
RESEARCH CENTRE 
PRIVATE LIMITED

MAHESH 
KATYAYE
N

TRIDENTL
AW@HOT
MAIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/62
4/2022

AMIT JAIN TRADING 
AS VINAYAK 
INDUSTRIES Vs ANUJ 
JAIN TRADING AS 
M/S. SIDDHI 
COSMETICS AND ORS

K.G..BANS
AL UNITEDM

ARK@UNI
TEDANDU
NITED 
.COM

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

ARB 
A(COMM)/2
/2024

Bela Mathur Vs Tantra 
Designs Pvt Ltd

Shaini 
Bhardwaj(
P),

Not 
available 

29, New 
Court 
Block-II

OMP (I) 
(COMM)/10
34/2024

Toyota Financial 
Services India Limited 
Vs Thube Sopan 
Baburao

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/10
35/2024

Toyota Financial 
Services India Limited 
Vs Hemant R Kalbhor

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/10
39/2024

Toyota Financial 
Services India Limited 
Vs Shivaji Ashok 
Hulawale

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

26 South

Commercial 03-07-2024 9958726491 10.07.2024

Commercial 01-07-2024 Not available 10.07.2024

Commercial 02-07-2024 9810868162 10.07.2024

Commercial 06-06-2024 Iarc Vs Jasbir Singh 9599624216 11.07.2024

Commercial 03-07-2024 9958726491 11.07.2024

Commercial 22-04-2024 9818823289 12.07.2024

Commercial 07-06-2024 9015505737 16.07.2024

Commercial 11-07-2024 9643646534 16.07.2024

Commercial 11-07-2024 9643646534 16.07.2024

Commercial 11-07-2024 9643646534 16.07.2024

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/10
40/2024

Toyota Financial 
Services India Limited 
Vs Priyanka Kalyan 
Thorat

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

CS 
(COMM)/29
4/2024

M/s Aasthaa Industries 
Vs Rahul Kant Jha

MRITYUN
JAY 
KUMAR(P
),

legal@arm
yglobal.org

29, New 
Court 
Block-II

CS 
(COMM)/29
8/2024

EMU Lines Private 
Limited Vs Neeraj 
Kumar Proprietor 
Kumar And Sons Import 
Export

Uday 
Kumar

advudayku
mar@gmail
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/98
4/2024

ASHIM 
BHATT

Ashim.bhat
t17@gmail.
com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/10
38/2024

Toyota  Financial  
Services India  Ltd Vs 
Vishal Maruti  Pawar

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

CS 
(COMM)/20
1/2024 

Manash Lifestyle Private 
Limited Vs Maliao 
Professional Makeup

NAGESH
WAR 
KUMHAR

info@deya
ndkumhar.
com

29, New 
Court 
Block-II

CS 
(COMM)/28
5/2024 

Dharmender Gangwar 
Vs Nayati Healthcare 
And Research Ncr Pvt 
Ltd

Ankit 
Kumar

ADV.AAN 
KITARYA
@G MAI

29, New 
Court 
Block-II

OMP (I) 
(COMM)/11
25/2024

Idfc First Bank Vs 
Shyam Kant Jha 626

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/11
27/2024

Idfc First Bank Vs Amit 
Kumar 209

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/11
26/2024

Idfc First Bank Vs Sunil 
Kumar 306

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

26 South

Commercial 11-07-2024 9643646534 16.07.2024

Commercial 11-07-2024 19.07.2024

Commercial 07-06-2024 9958726491 23.07.2024

Commercial 07-06-2024 9958726491 23.07.2024

Commercial 07-06-2024 9958726491 23.07.2024

Commercial 06-04-2024 9910762137 23.07.2024

Commercial 04-07-2024 9999050853 27.07.2024

Commercial 24-07-2024 9958726491 31.07.2024

Commercial 24-07-2024 9958726491 31.07.2024

Commercial 24-07-2024 9958726491 31.07.2024

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/11
24/2024

Idfc First Bank Vs Sonu 
Kumar 555

MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

29, New 
Court 
Block-II

CS 
(COMM)/33
1/2024

Om Infra Ltd Through 
Its Director Principle 
Officer Vs Ms Total Infra 
Equipment Services 
Through Its Proprietor

MANOJ 
MITTAL(P
),

8800002499,
9868240214

hsharma19
76@gmail.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/99
7/2024

Toyota Finance Services 
India Ltd Vs Vijay 
Sambhaji Wable

RAJESH 
JANGRA

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/99
6/2024

Toyota Finance Services 
India Ltd Vs Madarr 
Devsthali

RAJESH 
JANGRA

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/99
5/2024

Toyota Finance Services 
India Ltd Vs Sonali 
Shahapurkar

RAJESH 
JANGRA

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

CS 
(COMM)/16
7/2024

Modak Priya Vs Ajay 
Kumar Vaishkiyar

NIRMAL 
KISHORE

nirmalkish
ore.adv7@g
mail.com

29, New 
Court 
Block-II

CS 
(COMM)/30
5/2024

Canara Bank Vs Asif 
Mukhtar

NILENDU  
VATSYAY
AN(P),

Not 
Available 

29, New 
Court 
Block-II

OMP (I) 
(COMM)/12
97/2024

Toyota Financial 
Services India Ltd Vs 
Anil Tukaram Mohite

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/12
96/2024

Toyota Financial 
Services India Ltd Vs 
Rameshwar Triyambak 
Yadav

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/13
01/2024

Toyota Financial 
Services India Ltd Vs 
Shankar Maharaj Tours 
And Travels

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

26 South

Commercial 24-07-2024 9958726491 31.07.2024

Commercial 24-07-2024 9958726491 31.07.2024

Commercial 24-07-2024 9958726491 31.07.2024

Commercial 26-07-2024 9643646534 31.07.2024

Commercial 26-07-2024 9868118015 31.07.2024

27 South NIL

28 SH. LAL SINGH, DISTRICT JUDGE NIL

29

14 Commercial Suit

6/7/24 N/A N/A 7/5/24

6/6/24 N/A N/A 7/16/24

6/1/24 N/A N/A 7/16/24

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/12
98/2024

Toyota Financial 
Services India Ltd Vs 
Mohammednaumaan 
Mohamedrizwan 
Vyarawala

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/12
99/2024

Toyota Financial 
Services India Ltd Vs 
Gajera Tushar Balubhai

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/13
00/2024

Toyota Financial 
Services India Ltd Vs 
Anwar Ahemadhussain 
Rangrej

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/13
58/2024

Idfc First Bank Ltd Vs 
Abhishek Kushwaha 
3930

   
MAYANK 
MAHAJA
N(P),

parv.mahaj
an007@gm
ail.com

29, New 
Court 
Block-II

CS 
(COMM)/35
8/2024

Diwan Chand Sharma Vs 
Neeraj Malik

Roop 
Chand  
Tiwari(P),

rctiwariadv
@gmail.co
m

SH. LOKESH KUMAR SHARMA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS. NEELAM SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

CS/COMM/
2496/24

Z TECH ENGINEERING 
VS. SPR 
CONSTRUCTION

MOHAN 
LAL 
SHARMA

OMP/I/CO
MM/20/24

CLEAVE CONSULTING 
VS. ROZANA 
SUPERMAT

GAGAN 
KUMAR 
SINGHAL

CS/COMM/
2465/24

H. DOHIL CONST. VS. 
SIGNET MEDIA

RAJESH 
MANCHA
NDA



Court District Case Type Case No. AdvocateSr.
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Advocate 
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Advocate 
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29

14 Commercial Suit

7/3/24 N/A N/A 7/16/24

5/29/24 7/29/24
30 SH. AJAY KUMAR JAIN NIL

MS. NEELAM SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

CS/COMM/
2840/24

PRADEEP KUMAR VS. 
KNITCRAFT 

GAURAV 
PURI

CS/COMM/
2453/24

MEGA INC. VS. UM 
AUTOCOMP

DECHAN 
ANGMO

SOUTH-
EAST



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

31 MS. ANU GROVER BALIGA

21

Commercial Suit 01-07-2024 9560037688 --

Commercial Suit 01-07-2024 8130990609 --

Commercial Suit 02-07-2024 9729202222 --

Commercial Suit 02-07-2024 9729202222 --

Commercial Suit 02-07-2024 9899617989 --

Commercial Suit 02-07-2024 9953459952 --

Commercial Suit 02-07-2024 9599043048 --

Commercial Suit 04-07-2024 9990366723 --

Commercial Suit 04-07-2024 9810195013 --

Commercial Suit 04-07-2024 9811360477 --

SOUTH-
EAST

CS 
(COMM)/24
99/2024

Akom Technologies Pvt 
Ltd Vs Dialxtel India 
Private Limited And Ors

NITESH 
KUMAR(P
),

MRINALS
HARMA14
29@GMAI
L.COM

CS 
(COMM)/24
98/2024

M/s Purple Monkey 
through its prop Vs 
Lifestyle And Media 
Broadcasting Limited 
through its AR

MRITYUN
JAY 
KUMAR(P
),

LEGAL@A
MYGLOBA
L.ORG

CS 
(COMM)/25
09/2024

Ms Indospirit 
Distribution Limited Vs 
Tajinder Singh Wa 
Dhawan

Karan 
Gupta(P),

KARAN@K
GVSLEGAL
.COM

CS 
(COMM)/25
10/2024

Ms Indospirit 
Distribution Limited Vs 
Mr Chitranjan Suri

Karan 
Gupta(P),

KARAN@K
GVSLEGAL
.COM

CS 
(COMM)/25
07/2024

Indospirit Marketing Pvt 
Ltd Vs M/s Indo 
Bevtrade Pvt Ltd

Girish 
Bhardwaj(
P),

ANAND.JH
A@ASJLE
GAL.IN

CS 
(COMM)/25
11/2024

Jammu And Kashmir 
Bank Vs Granular 
Consultancy Service Pvt  
Ltd And Ors

ANURAG 
SHARMA(
P),

RAUZLEG
AL@GMAI
L.COM

CS 
(COMM)/25
08/2024

Naturegen Technologies 
Pvt Ltd Vs M/s Global 
Cane Sugar Services Pvt 
Ltd

ARCHIT 
SINGHAL(
P),

LEGAL@SI
GMALEGA
L.IN

CS 
(COMM)/28
44/2024

Canara Bank Vs Shri 
Rajesh Kumar Prop RJ  
Enterprises

Pratap 
Chandra  
Rana(P),

PRANA250
00@GMAI
L.COM

CS 
(COMM)/28
43/2024

M/s Convergia Digital 
Education Pvt Ltd Vs 
Edugeetha Learning 
Solution Pvt Ltd And 
Ors

RAJESH  
KUMAR(P
),

KUMARRA
JESHADV
@YAHOO.
COM

CS 
(COMM)/28
42/2024

M/s Maxposure Limited 
Vs M/s Thumbprint 
Advertising Pvt Ltd

VARUN 
CHOPRA(
P),

NARESHA
DVOCATE
@YAHOO.
COM



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

31 MS. ANU GROVER BALIGA

21

Commercial Suit 05-07-2024 9911730600 --

Commercial Suit 06-07-2024 9871323957 --

Commercial Suit 09-07-2024 9990577700 --

Commercial Suit 20-07-2024 9810254139 --

Commercial Suit 22-07-2024 9717028845 --

Commercial Suit 22-07-2024 9717028845 --

Commercial Suit 22-07-2024 9717028845 --

Commercial Suit 22-07-2024 9717028845 --

Commercial Suit 24-07-2024 9810239071 --

Commercial Suit 24-07-2024 9990577700 --

SOUTH-
EAST

CS 
(COMM)/28
51/2024

IDBI Bank Ltd Vs M/s 
Sai Kripa Plastic and Ors 
Through Its Propreiter

Saksham 
Mittal(P),

SGSJURIS
T@GMAIL.
COM

Misc 
DJ/513/202
4

Mohit Kumar Gupta Vs 
M/s Intra Tech 
Computers Pvt Ltd

SANJIV 
SHARMA(
P),

ADVOCAT
ESANJIVS
HARMA@
GMAIL.CO
M

CS 
(COMM)/28
60/2024

State Bank Of India Vs 
Sunil Sharma

KRISHAN 
KUMAR(P
),

KRISHEN
KUMAR@
GMAIL.CO
M

CS 
(COMM)/28
91/2024

M/s Shivani Textiles Ltd 
Vs M/s AVA Apparels

PRAVEEN 
KAPOOR(
P),

SWAYAMP
AHI@GMA
IL.COM

OMP (I) 
(COMM)/35
/2024

Idfc First Bank Ltd Vs 
Nakchhed  Ram

SANJEEV 
PATHAK(
P),

LITIGATIO
N@SRCSL
EGAL.COM

OMP (I) 
(COMM)/34
/2024

Idfc First Bank Ltd Vs 
Nakchhed  Ram

SANJEEV 
PATHAK(
P),

LITIGATIO
N@SRCSL
EGAL.COM

OMP (I) 
(COMM)/32
/2024

Idfc First Bank Ltd Vs 
Kishori  Devi

SANJEEV 
PATHAK(
P),

LITIGATIO
N@SRCSL
EGAL.COM

OMP (I) 
(COMM)/33
/2024

Idfc First Bank Ltd Vs 
Mehruddin  Aminuddin

SANJEEV 
PATHAK(
P),

LITIGATIO
N@SRCSL
EGAL.COM

CS 
(COMM)/29
10/2024

M/s Profile IT Solutions 
Pvt Ltd Vs Qaisar Raza 
Khan

Taksh 
Suri(P),

BHARATM
AL2@GMA
IL.COM

CS 
(COMM)/29
11/2024

State Bank Of India Vs 
Shamshuddin

KRISHAN 
KUMAR(P
),

KRISHEN
KUMAR@
GMAIL.CO
M



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

31 MS. ANU GROVER BALIGA

21

Commercial Suit 24-07-2024 9811379676 --

Commercial Suit 24-07-2024 9811809439 --

Commercial Suit 24-07-2024 9899979242 --

Commercial Suit 26-07-2024 9910044787 --

Commercial Suit 26-07-2024 9654981794 --

Commercial Suit 29-07-2024 9891920235 --
32 SH. BHUPESH KUMAR NIL

33 MS NIRJA BHATIA

30

CS (COMM.) 2568/2024 03.06.2024 9999996682 27.07.2024

CS (COMM.) 206/2024 20.03.2024 8800814718 26.07.2024

CS (COMM.) 2834/2024 03.07.2024 9910721966 26.07.2024

SOUTH-
EAST

CS 
(COMM)/29
09/2024

M/s Intergrated 
Batteries India Pvt Ltd 
Vs M/s Ingram Micro 
India Pvt Ltd

Vikas 
Bhatia(P),

VKSBHT6
@GMAIL.C
OM

CS 
(COMM)/29
07/2024

Bentley Systems 
Incorporated Vs Focus 
Geospatial Private 
Limited

Ankur 
Katyal(P),

ANKURKA
TYAL@AS
KLEGAL.C
O.IN

CS 
(COMM)/29
08/2024

Navneet Kaur Vs 
Highfive Global 
Networks Private 
Limited

Nivesh 
Sharma(P)
,

PRUDENS
GLOBUS@
GMAIL.CO
M

CS 
(COMM)/29
22/2024

Bentley Systems Inc Vs 
Ram Gopal Raju and 
Anr

Rahul 
Beruar(P),

RAHUL.BE
RUAR@BE
RUAR.CO
M

CS 
(COMM)/29
18/2024

Dhani Loans And 
Services Ltd Vs M G 
Software Private Limited

SUNIL 
WALI(P),

WALIADV
OCATE@G
MAIL.COM

OMP 
(COMM)/65
/2024

Container Corporation 
Of India Vs M/s 
Highway Roadlines Pvt 
Ltd

Rishi K. 
Awasthi(P)
,

RISHIKAW
ASTHI@Y
AHOO.CO.
IN

SOUTH-
EAST

SOUTH-
EAST

Jainemo Pvt Ltd Vs 
Crackle Telegram 
Channel & Ors 

Sh. Rupin 
Dhal 

info@bahla
ndbajaj.co
m

S M Express Logistics Vs 
Rajesh Juneja 

Sh. 
Prakhar 
Bhatnagar 

amicus.lega
l@outlook.
com

Hettich India Pvt Ltd Vs 
Suriender & Co.

Rupam 
Kumari 

rupamkum
ari@gmail.
com



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

33 MS NIRJA BHATIA

30

CS (COMM.) 471/2022 20.05.2022 9899396765 24.07.2024

CS (COMM.) 2835/2024 03.07.2024 8586863313 27.07.2024

CS (COMM.) 2833/2024 03.07.2024 7838661141 26.07.2024

CS (COMM.) 2841/2024 04.07.2024 9810195013 26.07.2024

CS (COMM.) 147/2024 02.03.2024 9899596050 25.07.2024

CS (COMM.) 212/2024 22.03.2024 9953202352 30.07.2024

CS (COMM.) 2473/2024 03.06.2024 9818341523 26.07.2024

CS (COMM.) 2884/2024 45491 9990042642 31.07.2024

CS (COMM.) 2475/2024 45447 9818365119 01.08.2024

CS (COMM.) 2878/2024 45488 9810362626 30.07.2024

SOUTH-
EAST

M/S Elnova Pvt Ltd Vs 
M/S Trimline 
Computers

Sh Rajeev 
Nayan 

rajeevnaya
n1.adv@gm
ail.com

Bank of Baroda Vs 
Palvinder Kaur 

Sh. Arun 
Kumar 
Shukla 

connect@s
nslegal.in

M/S Asia Research 
Patners Vs M/S Optimal 
Strategies 

Sh. Vineet 
Taneja 

vineettanej
a@gmail.co
m

M/S Convergia Digital 
Education Pvt Ltd Vs 
Heritage English School 

Ms. Anju 
Bajaj 

kumarrajes
hadv@yaho
o.com

Indian Overseas Bank Vs 
Ankit Khullar

Sh. Ujjwal 
Kumar

ujjwallawfir
m@gmail.c
om

Jammu & Kashmir Bank 
Ltd Vs Syed Masood 
Athar 

Sh. Uzma 
Ashrat 

rauzlegal@
gmail.com

M/S Regent Lighting Vs 
M/S Innovaiton India 

Mr. 
Saumitra 
Singhal 

saumitra.si
nghal@gm
ail.com

Bank of Baroda Vs Bhola 
Nath Soni 

Sh. 
Anshuman 
Srivastava

ianshuman
adv@gmail.
com

State Bank of India Vs 
Subhash panwar 

Sh. Varun 
Chandiok

chambersof
varunchan
diok@gmai
l.com

Punjab National Bank Vs 
Rahul Murail 

Sh. 
Avadhesh 
Kumar 
Shakya

akshakya01
@gmail.co
m



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

33 MS NIRJA BHATIA

30

CS (COMM.) 2832/2024 45476 9810343732 245.07.2024

CS (COMM.) 96/2024 45336 9810767361 31.07.2024

CS (COMM.) 2867/2024 45479 8800784740 05.08.2024

CS (COMM.) 369/2024 16.05.2024 9643680913 12.08.2024

CS (COMM.) 213/2024 22.03.2024 9650046568 09.08.2024

CS (COMM.) 184/2024 16.03.2024 SS Wani 8750618722 05.08.2024
35 NIL

SOUTH-
EAST

State Bank of India Vs 
Rahul Sharma 

Sh. 
K.K.Singh 

k.singh1123
@rediffmai
l.com

Kenneth Arun pal Vs 
Dinesh Goel 

Mr. 
H.K.shekh
ar 

ranjeetsing
h26378@g
mail.com

State Bank of India Vs 
Shila Devi 

Dharmend
ra Singh

dharmendr
a@gmail.co
m

SBI v/s Ram Dev 
Sharma

Rani 
Bhardwaj

rbhardwaja
ssociate@g
mail.com

Krishna Exports v/s M/S 
Maxicon Container

Akhil 
Krishan 
Maggo

magguakhil
@ymail.co
m

Deepshikha Properties 
v/s ABS Construction

sswaniasso
ciates@gm
ail.com

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

36 EAST NIL

37 EAST 

101

CS COMM

163/2024 28-05-2024 9717211123 06-07-2024

101

CS COMM

15/2024 10-01-2024 9810262633 06-07-2024

101

CS COMM

164/2024 28-05-2024 9999397965 08-07-2024

101

CS COMM

202/2024

06-07-2024 9999397965 18-07-2024

101

CS COMM

181/2024 05-06-2024

9810210832 -

18-07-2024

101

CS COMM

180/2024 05-06-2024

9910276580

18-07-2024

101

CS COMM

92/2024 11-03-2024 9971096840 22-07-2024

101

CS COMM

207/2024 11-07-2024 9873188641 22-07-2024

101

CS COMM

208/2024 12-07-2024 9910706496 25-07-2024

SH. ARVIND KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT-02

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, COMMERCIAL 
COURT-02

M/S FARDEAL PAPERS 
V/S DEEPAK PAPER 
COMPANY

G. S. 
GANGWA
R

gangwar@g
sgangwar.c
om

MAHESH PREFAB PVT. 
LTD. V/S THE GREAT 
GETSBY CLUB OF 
INDIA

RAJNISH 
KUMAR

rajneesh_g
aind@redif
fmail.com

RICH CREDIT 
FINANCE PVT. LTD. 
V/S M/S KRISHNA 
FOOD INDUSTRIES & 
ORS.

S&N 
LEGAL

s.n.legalawf
irm@gmail
.com

RICH CREDIT 
FINANCE PVT. LTD. 
V/S MANGALAM 
ENTERPRISES & ORS.

S&N 
LEGAL

s.n.legalawf
irm@gmail
.com

STATE BANK OF INDIA 
V/S SACHIN JHA

VIJAY 
PRAKASH

SMT. SUSHMA 
SHARMA V/S KEEP IN 
TOUCH MARKETING 
PVT. LTD. 

RAMESH 
CHANDR
A advocate.ra

meshmishr
a@gmail.co
m

STARKEY 
LABORATORIES INDIA 
PVT. LTD. V/S SUNIL 
PAIKRAY

RAHUL 
KUMAR

contact.she
pherdlaw@
gmail.com

SACHIDANAND 
INSULATIONS LLP V/S 
RANA AND SONI 
ENTERPRISES PVT. 
LTD.

BALRAM 
SINGH

br9840@g
mail.com

SIRSA DEPOSITS AND 
ADVANCES LIMITED 
V/S TRONO 
ENTERPRISES PVT. 
LTD. 

PANKAJ 
WALIA

infinitylega
ls@gmail.c
om



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

37 EAST 

101

CS COMM

169/2024 31-05-2024 9999373017

-

27-07-2024

101

CS COMM

190/2024 01-07-2024 9818336108 28-07-2024

101

CS COMM

66/2024 21-02-2024 9818336108 28-07-2024

101

CS COMM

163/2024 28-05-2024 9717211123 06-07-2024

101

CS COMM

15/2024 10-01-2024 9810262633 06-07-2024

38 NIL

39 Shahdara

14-05-2024 9811702566 03/07/2024

14-05-2024 9871980045 15/07/2024

23-04-2024 9810064624 31/07/2024
40 Shahdara

9873745422 03/07/2024

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, COMMERCIAL 
COURT-02

M/S SARVOTAM 
GRANITES & MARBLE 
VS M/S PRATEEK 
REALTORS INDIA PVT. 
LTD.

SOHAIB 
ALAM

M/S MARKET REACH 
LLP V/S AJIT SHARMA

SANJAY 
KUMAR 
MISHRA

sanjayk.adv
ocate@gma
il.com

M/S MARKET REACH 
LLP V/S ASIF NASIR 
KHAN

SANJAY 
KUMAR 
MISHRA

sanjayk.adv
ocate@gma
il.com

M/S FARDEAL PAPERS 
V/S DEEPAK PAPER 
COMPANY

G. S. 
GANGWA
R

gangwar@g
sgangwar.c
om

MAHESH PREFAB PVT. 
LTD. V/S THE GREAT 
GETSBY CLUB OF 
INDIA

RAJNISH 
KUMAR

rajneesh_g
aind@redif
fmail.com

SH. SANJEEV KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

301, New 
Court 
Building, 
KKD/Del
hi

CS 
(COMMERCIAL)

CS (COMM.) 
284/2024

MOHIT WADHAWAN 
VS. GOPAL KRISHAN 
SHARMA

Vikram 
Baweja,

bpsalegal@
gmail.com

301, New 
Court 
Building, 
KKD/Del
hi

CS 
(COMMERCIAL)

CS (COMM.) 
283/2024

PUNJAB NATIONA 
BANK VS. ANSH 
TRADING CO. 

Sanjay 
Kumar,

sanjayk190
8@gamail.c
om

301, New 
Court 
Building, 
KKD/Del
hi

CS 
(COMMERCIAL)

CS (COMM.) 
251/2024

RAHUL GUPTA VS. 
VINOD KUMAR 
SHARMA

Sanjeev 
Narang

narangadvo
cate@gmail
.com

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
329/2024  03-06-2024

Achal Gola Vs Rajiv 
Kumar

AJAY 
GARG

triptigola95
@gmail.co
m



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

40 Shahdara

23-07-2024 9318467677 23/07/2024
41 SH. SURENDER S. RATHI NIL

42 NIL

43 North-West NIL

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

ROOM 
NO 208

COMMERCIAL 
CIVIL

OMP (I) 
COMM 
6/2024

Smfg India Credit 
Company Limited Vs 
Ambit Finvest Pvt Ltd

PRATAP 
SINGH 
RAWAT

arth.arora7
@gmail.co
m

Sh. Pawan Kumar Matto DJ (COMM-
04)

MS. PREETI AGARWAL GUPTA, 
DISTRICT JUDGE, (COMMERCIAL 
COURT)



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner Name VS 
Respondent Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electronic 
Service of 
Process

44 SH.VINOD YADAV North-West NIL

45 North NIL

46 NIL

47 NIL

48 NIL

49 NIL

Total 162

SH. GORAKH NATH PANDEY, 
DISTRICT JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, DISTRICT 
JUDGE (COMMERCIAL) 

SOUTH 
WEST

MS. SAVITA RAO, DISTRICT 
JDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT 
JUDGE, COMMERCIAL COURT.

SH. RAKESH SYAL, DISTRICT 
JUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SH. RAKESH PANDIT, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SOUTH 
WEST


	Form-3

